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IBBI Registration No.
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00485/2026-2027/14644 / *

»
VEnCy PROFESS‘Q‘\

FORM G INVITATION FOR EXPRESSION OF INTEREST FOR
INFO-DRVIE SOFTWARAE LIMITED
OPERATING IN SOFTWARE SERVICES AT CHENNAI, TAMIL NADU,
{Under sub-regulation (1) of regulation 364 of the Insolvency and Bankmn piey Board of India
{Insolvency Resolutlon Process for Corporate Persons) Regulations, 2016}

SL! _____ RELEVANT PARTICULARS

1. | Name of the corporate debtor | INFO DRIVE SOFTWARE LIMITED
| along with PAN & CIN/ LLP No, (CIN: L36999TN1988PLCO15475)
2.7 Address of the registered office Crown Courl, Sixth Fiaor, Office No 3 Na.128,
Cathedral Read, Chennal, CHENNAI,

 Tamil Nadu, India, B0008E (as per MCA Data)
N/A

3.
4, There are no fixed assets of the Corporate
of fixed assets are located Debtor as on date. The registered address
I _ Office Is also shut down.
5. :Installed capacity of main - The Compary was engaged | Wal
products/ senvices development and related services but remained
non-operational for several years prior to the
NS, e e | Insolvency Commencement Date.
8. | Quantity and value of main No Balance Sheets or audited financial
products/ services sold In last statements of the Corporate Debtor post
financial year FY 2015- 16 are presently available,

The Resolution Professional is in the process
of retrieve and compiling the financial
 statements of the Corporate Debtor up to date.

7. | Number of employees/ workmen | There were no smployees
= (s on CIRP Commencement Date)
8. | Further details including last Mail to irpinfodrive@gmail.com,
okt : p th e

s
{with schedules) of two years, lists
of creditors are available at URL:
9. | Eligibility for resolution applicants Email Request to be sent on:-

under section 25(2)(h) of the | Ipinfodrive@gmall.com
|| Code is availalye at URL: |
10. ] Last date for receipt of the | 10th October, 2028

____| expression of Interest
11. | Date of issue of provisional list of 20th October, 2026
praspective resolution applicants

12,/ Last date for submission of 25th October, 2026 -
objections to provisional list - e
13,/ Date of issue of final listof | 4th November, 2026 -
| prospective resolution applicants | e
14" Date of issue of information 9th November, 2026

memorandum, evaluation matrix
and request for resolution plans to

razolution
1577 (&t date for submission of Gth December, 2026
resolution Plans - T

'16. | Process email (D to submit “irpinfodrive@gmail.com
|| Expression of Interest N —

17. | Detsils of Corporate Debfor's Corporate Debtor is not a MSME

| registration as a MSME B

Date: 25" Sep 2026 Mr.S t S dra Chimbalkar Resolution Professlonal
Place: Mumbal In the matter of INFO-DRIVE SOFTWARE LIMITED

IBBI Reg. Number: |BBI/IPA-001/IP-PO1368/2018-19/12131
Office at - 119-A, 15T Ficor, Vinay Bhavya Complex, 158
CST Road, Kalina Santacruz East, Mumbai City Maharashtra- 400098
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Lconfinued from previous pege:

BASIS OF ISSUE PRICE

The "Basis of Issue Price"on page 95 of the Prospectus has been updated with the above Issue Price which is available on the website of the Lead Manager, i.e. Khandwala Securities Limited at www.kslindia.com. You may scan the QR Code given on the top
of this Advertisement for the chapter titled “Basis of Issue Price"on page no. 95 of the Prospectus.

INDICATIVE TIMELINES FOR THE ISSUE

An indicative timetable in respect of the Issue is set out below:

_ Events _Indicative Dates
Bid/lssue Opening Date Wednesday, September 30, 2026
Bid/lssue Closing Date Monday, October 05, 2026

Finalization of Basis of Allotment with the Designated Stock Exchange

Initiation of Allotment/Refunds / unblocking of funds from ASBA Account or UPI ID linked bank account
Credit of Equity Shares to demat account of the Allottees Wednesday, October 07, 2026
Commencement of trading of the Equity Shares on the Stock Exchanges Thursday, October 08, 2026

| TIMELINES FOR SUBMISSION OF APPLICATIONS (T is Offer Closing Date)

Application submission by Investors

For all physical applications: Between 10.00 am and 5.00 pm during the Issue Period (except for the lssue
Closing date)

Electronic Applications (Online ASBA through 3-in-1 accounts): Upto 4 pmon T day

Electronic Applications (Bank ASBA through Online channels like Internet Banking, Mobile Banking and
Syndicate UPIASBAetc): Upto 3pmon T day

Electronic Applications (Syndicate Non Retail, Non-Individual Applications): Upto 3 pmon T day

CONTENTS OF THE MEMORANDUM OF THE COMPANY AS REGARDS ITS OBJECTS: For information on the main object{s) of the Company, please see the seclion
‘History and Cedain Ofher Caorporate Matters “on page 161 of the Prospacius. The Memorandum of Association of the Company is a matenal document for inspection in
relation to the Offer. Fordetails see the section “Matenal Contracts and Documents for inspection”on page 331 of the Prospectus.

LIABILITY OF MEMBERS AS PER MOA: The Liability of Members is Limiled

AMOUNT OF SHARE CAPITAL OF THE COMPANY AND CAPITAL STRUCTURE: As on the date of the Prospecius, the Authonzed Share Capital of the Company is
¥1,600.00 [akhs divided info 1,60,00.000 Equity Shares of $10 each, The kssued, Subscribed and Paid-Up Capital of the Company is 34400 lakhs divided into 94,40,000

Tuesday, October 06, 2026
Wednesday, October 07, 2026

Physical Applications (Bank ASBA): Upto 1 pmon T day

Physical Application (Syndicate Non-Retail, Non-Individual Applications): Upto 12 pm on T day and
Syndicate members shall transfer such applications to Banks before 1 pmon T day

On the Bid Closing Date, the bids shall be uploaded until 4.00 pm for all Bidders
UPImandate acceptance/ confirmation end time shall be at 5.00 pm on the Bid/lssue closing date

(Above information is for reference purposes only and may change from bank to bank and broker to
broker. Investors are requested to contact their own bank / broker for specific details)

read with Section 26 and 28 of the Companies Act, 2013 Accordingly, SEBI has notissued any observation on the Offer document in terms of Regulation 246 {2)
of the SEBI ICDR Requlations, hence there no specific disclaimer clause of SEBI. However, Investors may refer to the "Disclaimer Clause of SEBI", on page no
255 of the Prospectus.

DISCLAIMER CLAUSE OF BSE: It is to be distinctly understood that the permission given by BSE should not inany way be deemed or construed that the Offer
Document has been cleared or approved by BSE nor does it cerify the comectness or compléteness of any of the contents of the offer Document. The investors
are advised 1o refer to the Offer Dacument for the full text of the " Disclaimer Clause of BSE",

Equity Shares of ¥ 10 eachTully paid up. For datails, please sea the section titied “Capial Strucfuna"on paga 62 of the Prospectus. CREDIT RATING
NAMES OF THE SIGHATIGHIEE. TO THE MEMORAND U_H OF .ESE{]E.IMIUH OF THE COM F"M!‘l’ AND THE NUMBER ﬂ!-'. E'III.II..IIT"Ir EHAEES. EUESFH!BED BY Acthisisan Offer of Equity Shares, credit rating is not required.
THEM: Tha names of the signatonas of the Memorandum of Association of the Compary and the number of Equity Shares subscnbed by them af the time of signing of the DEBENTURE TRUSTEES
Memorandum of Association: Mr. Jignesh Pravinchandra Parekh - 4,000 Equity Share, Mrs. Rupal Jignesh Parekh - 2,000 Equity Shares and Late Pravinchandra N. o . : .
Parekh- 4,000 Equity Shares. As this is an Offer of Equity Shares, the appointment of Debenture frustees is not required

IPO GRADING

DISCLAIMER CLAUSE OF THE SECURITIES AND EXCHANGE BOARD OF INDIA: Since the Offeris baing mada in terms of Chapler LX of the SEBICDR Regulations,
a copy of the Prospecius has been filed with SEBI, after filing the Prospectus with the Registrar of Companies, in terms of Regulation 246 of the SEBI ICDR Requlations Mo creditrating agency registered with SEB| has beenappolinted for grading the lssus

| LEAD MANAGER TO THE ISSUE REGISTRAR TO THE ISSUE | COMPANY SECRETARY AND COMPLIANCE OFFICER
‘ Jamshed Kokab Khan

ﬁ KHANDWALA SJP Ultrasonics Limited

SECURITIES LIMITED Gala Mo, 1.and Galka Mo, 2, Shiv Shankar Indusinal Complex 2, Bhulpada, Building Moo,
Khandwala Securities Limited Opp. Golden Chario! Hatel, Highway, Viazal East, Palghar - 407 208, Maharashira, India
G-Il, Ground Fioor, Dalamal House, Nariman Point, Mumbai — 400 021, Maharashtra, Indéa, Telephone: +31 7770010865; Facsimile: N.A. E-mail: caifisjpulirasonics.in
Telephone: +51 224 076 ¥373; Facsimile: #31 222 076 7377 /| T,

Email: ipo@kslinds.com, Investor grievance email; mbinvestorgrisvancas@xstindia.com
Wabsite: wiwww kslindia.com; Contact Person: Mr. Alok Desal
CIN MNo.: LET120MRA1993PLE0TET0D; SEBI Registration Number: INMODDD0 18959

M IIIIIII'I"II'

1 reEm e

Maashitla Securities Private Limited

451, Krishna Apra Business Square. Netai Subhash Place, Pitampura, New Dalhi - 110034, Delhi, India.
Telephone; +21 011-37531432; Facsimile: MA; Email [D: investoripoiimaashitia.com

Website: www maashutla com; Investor Grievance ID: investor ipod@maashitia.com

Gontact Parson: Mr. Mukul Agrawal; SEBI Registration Number, INROOOOO437T0

CIN: Uer1000L2DI0PTC208TES

ST L s

Irvestors can condact the Company Secretary and Compliance Officer, the LA or the Ragistrar to the 1ssue incase of
any pre-lssue or post-Issue related probiems, such as non-recespl of letters of Allcdment, non-credit of allotted Equity
Shases in the respective beneficary account, non-receipt of refund orders and non-raceipl of funds by electronic mode.

Risk to Investors: Investmeants in Equity and Equity-retated secunties involve a degres of nsk and investors should notinvest any funds in this [ssee unless they can afford to take the
risk of kosing their entire investment. Investors are advised to read the nsk factons carelully befora [aking an invesiment decision in the [ssue. For taking an investment decision,
investors must rely on their own examination of our Company and the Issue including the risks involvad, The Equaty Shares offered in the Issue have not been recommended or
approved by the Secunlies and Exchange Board of India (*SEBI), nor does SEBI guarantes the accuracy or adequacy of the Prospecius, Specific atlantion of the mvestors |s invited of
the section litled “Risk Factors "on Paga Na. 17 ofthe Prospectus,

Availability of Prospectus & Abridged Prospectus: Investors should note that Investment In Equity Shares mvalves a degree of nsk and investors are advised to refer 1o the Prospecius
and the Risk Factors contamed therein, before applying to the Issue. Full copy of the Prospectus is expected 1o be svailable on the SEBI's website (www.sebi.govin), and shal be avalable
on the website of the Company (www.sjpullrasonics.in), the website of the Lead Manager 10 the [ssue (www.kslindia,com) and on the websile of BSE {www bseindia.com). Abridged
Prospectus shall be available on the wabsite of tha Cornpany (www.sjpulrasonics.in) and the Lead Manager o the Offar (W kslindia.com).

Availability of Application Forms: ThaApplication Forms may be oblained from the Registerad Office of our Companyl.e, SJPULTRASONICS LIMITED and the Lead Manager tothe

ASBA*

lssee |.a. Khandwala Securties Limited. Applicaton Forms will also be available on the website of BSE [www. bseindia:com)and the designated branches of SC38s, the list-of which ks
availableat the websites of the Stock Exchanga and SEBI.

Application Supported by Blocked Amount {ASBA): All Apphcants (other than Applicants using the UPI mechanism) shall mandatonly participate in the Issue onby through the ASBA
process. ASBA Applicants (other than Applicants using the UPI mechanism) must provide bank account details and authonsation to block funds in the refevant space provided in the
Applicaton Form and the Application Farms that do not contain such details are liable ko be rejacted

Bankerstothe Issue! Refund Banker/Sponsor Bank: [CIC Bank Limiled.

LUPl: UPi Biddars can akso bid through UP| mechanism

Mote: Capitalized terms used herain and not specifically defined herein shall have the meaning given to such terms in the Prospectus.

Investors should read the prospectus careiully, including the nskfactors on page no, 17 ofthe Prospecius betore making any iInvesiment decision

MANDATORY IN PUBLIC ISSUES FROM JANUARY 01, 2016.
NO CHEQUE WILL BE ACCEPTED.

Simple, Safe, Smart way of

ot s *Applications Supported by Blocked Amount (ASBA) is a better way of applying to issues by simply blocking
Application - Make use of it!!!

the fundin the bank account, investors can avail the same.

LI

Date ' Beplember 23, 2026
Piace: Vasal Easl, Paighr, Manarashi.

UPINow Available in ASBA For Retail Individual Investors.

For Details onthe ASBA and UPI process, please refer to the details given in ASBA form and Abridged Prospectus. Please refer to the section "Issue Procedure” on page no. 272 of the Prospectus. The process is also available on
uwien parents nTERFACE the website of BSE Limited ("BSE”) (www.bseindia.com), in General Information Document. List of Banks Supporting UPI is also available on the website of SEBI (www.sebi.gov.in).

For & on behalf of Bsard of Directors SJP Ultrasonics Limited

Sal-

{Jignesh Pravinchandra Parekh)
Chairman & Managing Director

DIN. 05129344

SJP ULTRASONICS LIMITED is proposing, 5u¢-jé-=;t o markel conditions and other considerations, a public offer of ils Equity Shares and has filed the Prospecius with the Ftegisiﬁ;r'c}f Companies, Maharashira at Mumbal, The f-‘mpéclué Is expecied to be available on the website of the SEBI at www.sebi govin and the websie of the Lead Méﬂ-ﬂg&f to the Issue al
www ksiindia.corm and website of the BSE at www.bseindia com and wabsite of Issuer Company at www.sjpulirasonics.in, Investors should note that investmeant in Equity Shares invohves high degree of isks. For details, swestors should refer to and raly on the Prospacius, inchuding the section ifled “Risk Factors " on page 17 of the Prospechus.

The Equity Shares have notbeen and will not be registered under the US Securities Actof 1933, 25 amended (the "Securities Act’) orany state secunties law in United States and may not be offered or sold within the United Siates (as defined in Requiation 5 underthe Securities Act} or to, orior the account benefitof “U. 5. Person” (25 defined in the Requiations under the

Securilies Act). excepl purswant toan exemplion fram, or ina transachon nol subject to the registration requirements of the Securilies Act

Trillenium Technologies Limited
Regd. Off. : H-40, Moti Bagh-2, Mini Market, Nanak Pura, New Delhi-110021
CIN: U74899DL1992PLC051008; Email: trillenitech@gmail.com
NOTICE
Notice is hereby given that 34" Annual General Meeting of the Company, which was
convened to be held on Wednesday, 23.09.2026 has been adjourned Suo-moto

(because of quorum) to be held on Wednesday, 30.09.2026 at same place Ground Floor,
H-40, Moti Bagh-2, Mini Market, Nanak Pura, New Delhi-110021 at same time 01.00 pm.
Notice is hereby given that the 34" adjourned Annual General Meeting (AGM) of the
company will be follows: Day & Date: Wednesday, 30.09.2026 Time: 01.00 PM Venue:
Ground Floor, H-40, Moti Bagh-2, Mini Market, Nanak Pura, New Delhi-110021

Circular No, SEBIHOICFDICFD-PaD-2PICIR2024/133 dated Oclober 03, 2024 issued by the Secunties Exchange Board of India A t D
FORM G INVITATION FOR EXPRESSION OF INTEREST FOR (herem colleckvely referred to as “the Circulars ") companies are allowed to hold the EGM through VG, without phiysical presence of N ame Of the Borrowers / T Drgmarl:g :gﬁ%gr
INFO-DRVIE SOFTWARAE LIMITED members at a common venue. Hence, the EGM of the Company is being held through VC to transact the business as set forth in the DeSCﬂpth Of the Charged/
OPERATING IN SOFTWARE SERVICES AT CHEMNMAL TAMIL NADA, j 2 1
(Under sub-regulation (1) of regulation 36A of the Insalvency and Bankruptcy Board of India Nitice of the EGM dated Seplambar 22, 2075, GuarantOFS/AddreSS Mortgaged PFOperty '—Date Demand'nOtlce
(Insolvency Resolution Process for Corporate Persans) Regulations, 2016) Incomplianca with the circulars tha Company has sent the Notice of the EGM 1o all the memiers whose email ids are registarad with Possession Date
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' e SR PR B o g o £ The Comgany has angaged the senices of MUFG for conducting of the EGM and providing e-voling facility to all is membess. The Tehsil Lalganj District Pratapgarh Uttar . oo
A Tovegl Sskimte: At loomon E LI B3 oIt JH TSRt Aclclloa gan) 9 Boundries As Per Certificate: -East - Khet 30 06 2026
| | affice is also shut down Instruction and manner of paricipation in the Remale Electronic Vating (E-woling), Joming/Attending EGM, Vating during the EGM, to Pradesh-230132 ] ) VO,
7, | mstalleg Capacty af main Tha l:.g'\.'nr,u Ty WS engaged n software i L F : ? P i : Y Kamlesh Pal, West - Bhumi Sarju Patel,
products’ sprvices develapmont andf refabed services but remaingd speak duning the EGM through Instabeet, Inspection of documents, submission of questionsiquenes prior to EGM, procedure for North - Anshik Hissa Chote Lal, South - Aam 22092026
"““ﬂ"'”"f"‘“:fj""' for -‘="“-"-“='r!-{“'l'~'-‘=“'"' o e reqistering the email addreases are provided in the Notice of the EGM. Members atiending the EGM through VC/IOAVM shall be Kachha Rasta.
| | nsavancy Comimencerment Db ; 7 : 4 : :
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0 fu S spryioes sold in kst taterments.of the Corporale Deatl il - t ey ety T : i § aiadn ¥ o ¥
}::,n::lm ..T;" ks sald in F s_.;.g,f.:;,_n1 geu:r; ,...Ig,-r::-.;;lﬁmr-.ﬁrr:.“'m tn&fi:ltnlltyfc'ﬂh_ﬂ app-:-:r'ﬂmnnt-:d proxies, atlendance slipeiroule maglprm:,".'nll nof be svadable for the EGM, Mambers f-.-lll be abla to No. 340/19 Gram Pure Janai Pargana Rampur Tehsil Lalganj District Pratap Garh Uttar
The Resohiion Professional i in-the procsss cas! their vote electronically on the businesses as sel forth in the Notice of the EGM either remotely (dunng remote e-voling penod) or Pradesh In The Name Of Mr. Dilip Kumar S/o Mr. Ramdev Pal. Boundries As Per
bt :'r!d b oy the eraneal e during the EGM Certificate: East - Pure Janai Se Judhapur Connecting Road, West - Bhumi Sarangi, North -
| [Elaterments -::.!' Ehe Comcrale Debdar up 0 divle, . . '
V. | Mumber of emplssees, widmen Thare Wranes e SITpAnas Al (e MEmiars are ||'||'|'_',--.||-|Ed 1hal Bhumi Sarangl, South - Khet Jethu SaI'Oj.
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1 MANBA

Manba Finance Limited

(CIN: LES92IMH1206PLCO99938)
Regd. Office; 324, Runwal Heights Commercial Complex; L.B.S Marg, Opp. Nirrmal Lifestyle, Mulund (West),
Mumbai City, Mumbai. Maharashtra, India, 400080 Email Id ; investorrelation@manbafinance.com,
Website ; www manbafinance.com  Tel, No. 022 62346666

NOTICE TO THE MEMBERS FOR EXTRA-ORDINARY GENERAL MEETING OF

THE COMPANY TO BE HELD THROUGH VIDEO CONFERENCING/ OTHER AUDIO-VISUAL MEANS

comp&ance with Genaral Circular No. 0372025 dated September 22, 2025, issued by the Ministry of Corporale affairs (MCA) and

[} Theremats e-valing shall commence on Thursday, October 15, 2026 (09.00 am. IST);

il Theremoieesiding shall end on Sunday, October 18, 2026 (05,00 pom, 13T,

iii] E-wotingshall not be allowed beyond Sunday, Dctober 18, 2026 (0500 p.am. 1ST);

iv). TheCut-off date for deferméning ihe eligibility to vote by electronic means or atthe EGM iz Monday, Oclober 12, 2026,

¥l Any person, who acquires shares of the Company 2nd becomes a member of the Company after dispatch of the Nofice and
halding shares as on the cut-off date Le. Monday, October 12, 2026, may obtain the kogin 10 and password by sending a request at

enclicesian. mpme. mufg com or contact Ws MUFG Infime India Private Limited (Formerly Link Intime India Privale Limited)
telephane number 022 - 4918 GO0,

i) C5 Ronak Jhuthawat, Practicing Company Secretary of Mis Ronak Jhuthawat & Comipany, (Mambership No, FCS 3738, CP No.
12084 ) having office address at 328, Samnddhi Complex, Seclor 11, Opp Krishi Mandi Udaipur has been appointed as the
Scrubnizer toscrutinize the Remote e- voling and e-vohing process during EGMin a fair and transparent manner

wil) Members may note that
a) The ramole e-vating module will be disabled by MUFG beyond 5.00.pm IST on Sunday, October 18, 2026 and once the vole
on & resolubion 15 cast by member, helshe shall not be allowed 1o change i subsequenily or cast vole again

IR 1M

A AXIS BANK LTD. [PossessionnoTice

Retaill Asset Centre; 1st Floor, G-4/5, B, Sector-4, Gomti Nagar Extension Lucknow, UP 226010,
Registered Office: “Trishul”- 3rd Floor, Opp. Samartheshwar Temple, Near Law Garden, Ellisbridge, Ahmedabad-380006.

Whereas the undersigned being the Authorized Officer of AXIS BANK LTD. under the Securitization and
Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise of power
conferred under Section 13 (12) read with Rule-9 of the Security Interest (Enforcement) Rules, 2002
issued Demand notice under Section 13(2) of the said Act. The borrowers mentioned hereinbelow having
failed to repay the amount, notice is hereby given to the borrowers mentioned hereinbelow in particular
and to the public in general that the undersigned has taken Possession of the property described
herein below in exercise of powers confer on him, under Section 13(4) of the said Act read with the rule 8
of the Said Rules. The borrowers mentioned here in below in particular and the public in general are

By Order of the Board Dear Members. hereby cautioned not to deal with the said property and any dealings with the said property will be subject

Sd/- : ) i to the mortgage of AXIS BANK LTD. for an amount together with further interest incidental expenses,

New Delhi Surinder Kumar Sharma NOTICE is hereby given that Extra-Ordinary General Meeting of the Company will be convened on Monday, October 19, 2026 al costs, charges, etc. on the amount mentioned against amount hereinbelow. The Borrower/Co-
93.09.2026 Director 0100 BM. {I5T) through Video ConferencingOther Audio-Visual Means (referred as "EGM" conducted through “VC' "OAVM). In Borrower/Mortgagor/Guarantor attention is invited to provisions of Sub-Section(8) of Section 13 of

the Act, in respect of time available to redeem the secured assets.

Date-22.09.2026

Authorized Officer, Axis Bank Ltd.

ALCHEMIST ASSET RECONSTRUCTION COMPANY LIMITED
CIN No. U74999DL2002PLC117052

A-270, First & Second Floor, Defence Colony, New Delhi-110024
Email: admin@alchemistarc.com, Website: www.alchemistarc.com

POSSESSION NOTICE (For Immovable Property)

(Under Section 13(4) of the SARFAESi Act, 2002 read with Rule 8 of the Security interest (Enforcement) Rules, 2002)
Whereas the undersigned being the authorized officer of Alchemist Asset Reconstruction Company Ltd (assignee of SBFC Finance Limited vide
assignment agreement dated as mentioned below) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
[Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with [rule 3] of the Security Interest (Enforcement Rules, 2002
issued demand notice dated calling upon the borrower to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the
Security Interest (Enforcement Rules, 2002). The borrower(s)/guarantor(s) and the public in general are hereby cautioned not to deal with the property
and any dealings with the property shall be subject to the charge of Alchemist Asset Reconstruction Company Limited for an amount interest thereon. The
borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.

DETAILS OF BORROWERS / ACCOUNTS

17, | Details of Corporate Debtors | Corporate DeDsor 18 not & MSME Bl Mes etk ab M b Y CIOAYM and have notcastih anrasnkitions s remnd i [ Loan ﬁameofBorrower(s)l Date of =
| registraton as & MSME _ _ - ) ] e-nl:ler':;: ??rip?wnldt:"h;gf‘ "1': "[_IUEI IWF : i:-ha‘-:ax an$ Mﬁ;__rg :ITeth res&b;l; h:lrﬁ E Fre t ;E?_?T_m: :r. Account | Co-Borrower(s)/ Amou:t Due 13(2) Description of Secured Asset DD:tZ
g:l:'.zﬂ" September, 2026 M. Sumeet Surendra Chimbalkar Resalution Professional T et ﬂ:‘”{'? L:.-Itr'l-g 3 m""‘?"e:":';is'f":m? p:lua:as. ay bed Errﬁtmth;. """tG ? ‘:35 "E'I_'I' ";::HT % No. Guarantor(s) i# Notice
; in the matter of INFO-DRIVE SOFTWARE LIMITED ol - het may =0 at . but shall not be enfitied § sir vote again durin y . — :

R Ty 551 Reg. Number: 1B8) IPA-001,1P-P01 366, 201515/12131 | remale e-voling F"Uf e MEEtng may 3:50-atiend tre £GN) Dut shadl no ?EE"' L R e B L) i-“_E 1[PRO1411871| SUNIL KUMAR, |Rs. 11,34,316/- (Rupees| 5g |All that piece & parcel of Property Residential Plot, Area| .
R cllmc;:‘:ﬁ '-19~tr'-- 15;-1?!&:;*. *-'&n:*rhllldhlawa %?nnl%j&ijg in case of any gueries, you may refer the Freguently Asked Cuestions (FAQs) for the members available at BABLI DEVI E|GV$E LakhsdTThrllrty Four|septemper, Admeasuring 67.00 Sq. Mtr. Situated At Village- Husainpur Seplember
DS B | Tz B, Telur ¥ cshirg- 4 X S X i H 5 - i il- i i - i ’

e e e ialisile il sl https:/finetavote.linkintime co.in/ under *Help® section or contact MUF G Intime Indéa Private Limited at enotices@in.mpms.mufg.com Hundr%lcjjsgir;(teenr?nly) 2026 Sjﬁgl;lEaP:tr?F?lg?Pasv?:r?l}’(uﬁgf”vvgﬁrg& ODA]S&U?ZT?\I"O rtLrJ1P 2025

{ or confact on 9% 22" 497186000 or send thelr gieries to MUFG Intime India Private Limited at their address:
enediCas e, rp s, miulh fom

Sandi Tiraha To Harpalpur Marg, South -Khet Vishram & Nandlal.

The borrower(s)/guarantor(s) are hereby cautioned not to deal with or dispose of, by way of sale, lease, mortgage, charge, or otherwise, the

secured asset(s) described above without the prior written consent of the Secured Creditor.

This publication is made in compliance with the provisions of the SARFAESI Act, 2002, for the information of the borrower(s), guarantor(s), and the
Sdi- general public. In case of any queries, please contact the undersigned at the following contact details:

Bhavisha Jain Phone: 011-46562584, Email: admin@alchemistarc.com, ashutosh@alchemistarc.com

Company Secretary & Compliance Officer

For Manba Finance Limited

Date: September 24, 2026
Place: Mumbai

CONCLEET

Sd/- Authorised Officer
Alchemist Asset Reconstruction Company Limited
(acting in its capacity as Trustee of Alchemist XLVII Trust) Secured Creditor

Date: 25.09.2026
Place: Uttar Pradesh

CHENNAI/KOCHI

epaper.ﬁnant:'raiexpres&.cun‘. &




